
   
 

  
 

   
 

  
 

        
      

     

   

            

 

  
 

   

 

 
 

  

   

          

             

              

          

 

 



CP No. 731(}'/.AH)12017

tiberty to the Petitioner to file afresh on the same cause of action in compliance with

the provisions of Insolvency and Bankruptcy Code. If at all original documents are

lying with the Registry, the Registry is hereby directed to return all those originals to

the Petitioner.

B. S.V. PRAKASH KUMAR
Member (]udicial)

V. NALLASENAPATHY
Member (Technical)
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